Sl. No. 6

NATIONAL COMPANY LAW TRIBUNAL
AMARAVATI BENCH

(Video Conference)
PRESENT: JUSTICE TELAPROLU RAJANI - MEMBER JUDICIAL
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 01.09.2023 AT 02:25 P.M.

TC/CP. Nos. CA/IA No. Selz‘txll(:: ny Name of Parties
CP(IB)/36/9/AMR/2022 9 of IBC Siemens Limited }J’s ]?GR Energy Systems
imited
ORDER

Mr.Barnik Gosh, Ld. Counsel for the OC and Mr. Vishnu, Ld. Proxy
counsel for the CD present. The CP(IB)/36/9/AMR/2022 is dismissed with liberty
to given to the OC to submit his claim before the IRP appointed in the
CP(IB)/58/9/AMR/2020 since the same is admitted against this CD and also with
liberty to revive the matter, in case, there is any settlement between the CD and

the OC in CP(IB)/58/9/AMR/2020. Accordingly, CP(IB)/36/9/AMR/2022 is
disposed of.
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